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Seapol Port 

Private Limited U63032TN2009PTC073212 24-01-2022. 11775833 9270059 Operational 0 0 No 0 0 0 0 2505774

Details of claim admittedDetails of claim received

Name of the corporate debtor: Lloyds Shipping Private Limited; Date of commencement of CIRP: 27-10-2021; List of creditors as on: 05 February, 2022

List of Operational creditors 


